OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE: EAST DISTRICT
KARKARDOOMA COURTS, DELHI

ORDER

In supersession of earlier orders, the following Committee is constituted for East District with
tmmediate effect.

SL. NO NAME OF COMMITTEE

. NAME OF JUDICIAL OFFICERS
i 1.Sh.Devender Kumar, District judge (Commercial Court)- 1
' Chairperson

‘2. Ms, Aparna Swami, PO MACT, East, Member
1 PURCHASE COMMITTEE ;3. Administrative Civil Judge, East. Member

i4. DDO, East, Member
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However, any correspondence with the Hon'ble High Court of Delhi, New Delh_i‘._&'—;L_q. Principal -
District & Sessions Judge (Hqs) shall be done only through the undersigned. S ‘ qu 6.‘:]_ [ D
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Principal District & Se ions Judge (Officiat
East District Karkardooma Courts Delhi:

/udl./East/KKD/2025/Delhi Date |

Copy forwarded for information and necessary action:

The Registrar General, Hon'ble High Court, New Delhi

The Principal District & Sessions Judge, (Hgs), Tis Hazari Courts, Delhi

The Principal District & Sessions Judge, Shahdara/North-East, Karkardooma Courts, Delhi
The Concerned Judcial Officers, KarFardooma Courts, Delhi

The Website Committee, ﬂ\s}mﬁ? Courts/Karkardooma Courts, Delhi

For uploading on LAYERS. ;

P.5 to all The Principal District & Sessions Judge Delhi.
The Accounts Branch, East, Deihi.

PO?‘C‘KP.W!‘-“—'

(‘\

Principal Districf%?esﬁgrﬁ%mﬁ(éf)fmtﬁg)
£ast District
Karkardooma Courts-Dethi:



